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eXetnmse risk. The proposal was, however, 
,sUfi'sequently modiIied as a domestic pub-
lic issue and the issue has recently been 
completed. 

(TNi'll/at ion) 

'Jyada Udo Mult Udo' Sebeme 

266. SHRI CHINMAYANAND SWAMI: 
Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Indian '<\'irlines propose 
to introduce 'Jyada Udo Muft Udo" 
Schemes; 

(b) if so, the details in this regard ; 

(c) the date from which the scheme is 
likely to be implemented; and 

(d) the likely impact on the profit of 
the Airlines as a result of the introduction 
of the scheme? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI GHULAM NABI 
AZAD): (a) Indian Airlines has introduc-
ed a short term sales promotion scheme 
"Fly More and Fly Free". 

(b) and (c) The scheme aliows issuar.ce 
of one free round-trip ticket on any domes-
tic sector 'to an adult passenger who has 
travelled against full rupee/dollar fare 
on any 18 domestic sectors of Indi:in Air-
lines during the period 1-11-1993 to 
31-1-1994. 

(d) This is a scheme to retain traffic in 
the competitive market by promoting brand 
loyalty: no direct pmfit ~s e'1v'saged from 

, the scheme. 

Refinance by NABARD 

267., SHRI VILASRAO NAGNATH-
RAO GUNDEWAR : Will the Minister of 
FI1;lANCE be pieased to ~\ate : 

(a) the amount of reJlnance disbursed 
by the National Bank for Agricultllre and 
Rural Development (NABARD) under 
schematic lending during each of th.: last 
tw,Q y.ears in" ~aharashtra; and 

(b) the rate of interest chm-ged there" 
on? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE AND THE 
MINISTER OF STATE IN THE MINI$-
TRY OF PARLIAMENTARY AFFAIRS 
(DR. ABRAR AHMED): (a) and (b) 
The information asked for is being collect-
ed and will be laid on the Table of the 
House to the extent available. 

Trade with Myanmar 

268. SHRI RAM PRASAD SINGH: 
Will the Minister of COMMERCE be 
pleased to sta te : 

(a) whether the Union Government 
have formulated any action plan for import 
and export trade with Myanmar; 

(b) if so, the details of items being 
imported from and exported to Myanmar 
and the names of commodities likely to be 
included in such trade during the current 
year; and 

(c) the volume of trade with Myanmar 
during each of the, last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION AND THE MINISTER OF 
STATE IN THE MINISTRY OF COM-
MERCE (SHRI KAMALUDDIN 
AHMED) : (a) The Government of India 
have not formulated any specific Action 
Plan for the import 'iDa export with 
Myanmar. However, India has a Trade 
Agreement with Myanmar, signed in March 
1970 which, inter-alia; pr01;ides for acCord-
ing the 'Most Favoured Nation' treatment 
to their mutual benefit subject to. their 
rights and obligations under the GATT and 
UNCTAD. ' 

(b) The major commodities exported to 
~mni.r: arll"joon an4,stGGl btw& aIULrods, 
primary and semi-finished, iron and steel, 
jute manufactures and lIliSC4Uanef'US pro-
ces,ed items. The major commcditie~ im-
ported' fronr Myamnar a~Wood and' wood 
products and pulses. 




